BEFORE THE HON'BLE NATIONAL COMPANY LAW TRIBUNAL,

AHMEDABAD BENCH

Case No- C.P. (I.B) No. 559/7 /NCLT/AHM /2019

In the matter of

M/s State Bank of India

(Financial Creditor)

Versus

M /s Sujyot Infrastructure Private Limited
(Corporate Debtor)

CIRP List of Creditors as on 13.06.2022 is attached herewith

In the matter of M/s Sujyot Infrastructure Private Limited (under CIRP)

IP - NOO142/

2017-18,10381
% e sy akds

Parag Sheth
Resolution Professional

In the matter of M/s Sujyot Infrastructure Private Limited
IBBI/IPA-002/IP-N00142/2017-18/10381

Date: June 13, 2022
Place: Ahmedabad
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